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Supreme Court [13]

Adani Power Ltd. v. Shapoorji Pallonji & Co. (P) Ltd., (Sanjiv Khanna and M.M. Sundresh, JJ.),
2023 SCC OnLine SC 2377

Ashok Kumar Jain v. State of Gujarat, (Pankaj Mithal and S.V.N. Bhatti, JJ.), 2025 SCC OnLine SC
998

Ashok Kumar Sharma v. Union of India, (B.R. Gavai and P.S. Narasimha, JJ.), 2023 SCC OnLine SC
2379

Coal India Ltd. v. Commr. of Customs, (Abhay S. Oka and Ujjal Bhuyan, JJ.), 2025 SCC OnLine SC
1000

Dinesh D. Panchal v. Union of India, (Abhay S. Oka and Ujjal Bhuyan, JJ.), 2025 SCC OnLine SC
999

K.P. Tamilmaran v. State, (A.S. Bopanna and Hima Kohli, JJ.), 2023 SCC OnLine SC 2378

K.P. Tamilmaran v. State, (A.S. Bopanna and Sudhanshu Dhulia, JJ.), 2024 SCC OnLine SC 5110
Kaniz Ahmed v. Sabuddin, (J.B. Pardiwala and R. Mahadevan, JJ.), 2025 SCC OnLine SC 995

Raju v. State of M.P., (Sanjay Karol and K.V. Viswanathan, JJ.), 2025 SCC OnLine SC 997

S. Rajaseekaran v. Union of India, (Abhay S. Oka and Ujjal Bhuyan, 1J.), 2025 SCC OnLine SC 994

Siddhi Sandeep Ladda v. Consortium of National Law Universities, (B.R. Gavai and Augustine
George Masih, JJ.), 2025 SCC OnLine SC 996

Surendra Kumar Jain v. Santobai, (M.M. Sundresh and Sandeep Mehta, JJ.), 2024 SCC OnLine SC
5111

Allahabad High Court [40]
Ajay Kumar v. State of U.P., (Krishan Pahal, J.), 2025 SCC OnLine All 2615
Ajay v. State of U.P., (Ajay Bhanet, J.), 2025 SCC OnLine All 2614
Akash v. State of U.P., (Subhash Vidyarthi, J.), 2025 SCC OnLine All 2619
Akhilesh Yadav v. Union of India, (Karunesh Singh Pawar, J.), 2025 SCC OnLine All 2632
Alok v. State of U.P., (Subhash Vidyarthi, J.), 2025 SCC OnLine All 2621
Amit Kumar v. State of U.P., (Subhash Vidyarthi, J.), 2025 SCC OnLine All 2626
Asagar Ali v. State of U.P., (Samit Gopal, J.), 2025 SCC OnLine All 2616

Atul Gopal Gaur v. Central Provident Fund Commr., (Pankaj Bhatia, J.), 2025 SCC OnLine All
2610

Binay Kumar Singh v. State of U.P., (Neeraj Tiwari, J.), 2025 SCC OnLine All 2609
Brijesh v. State of U.P., (Subhash Vidyarthi, J.), 2025 SCC OnLine All 2620
Chandrikan Pandey v. State of U.P., (Karunesh Singh Pawar, J.), 2025 SCC OnLine All 2635

Dheer Singh v. State of U.P., (Vivek Kumar Birla and Praveen Kumar Giri, JJ.), 2025 SCC OnLine
All 2607

Dinesh Kumar Verma v. State of U.P., (Raj Beer Singh, J.), 2025 SCC OnLine All 2612
Ganesh Prasad (Dr.) v. State of U.P., (Vikram D. Chauhan, J.), 2025 SCC OnLine All 2637
Hari Shankar Kushwaha v. ADJ, (Pankaj Bhatia, J.), 2025 SCC OnLine All 2608

Hari v. State of U.P., (Chandra Dhari Singh, J.), 2025 SCC OnLine All 2613

Hindu Inter College v. State of U.P., (Vikram D. Chauhan, J.), 2025 SCC OnLine All 2639
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Javitri Devi v. State of U.P., (Karunesh Singh Pawar, J.), 2025 SCC OnLine All 2633
Kapil Dev Ray v. State of U.P., (Manish Kumar Nigam, J.), 2025 SCC OnLine All 2645
Maa Kamakhya Trader v. Commr., (Piyush Agrawal, J.), 2025 SCC OnLine All 2611
Manilal Patidar v. State of U.P., (Raj Beer Singh, J.), 2025 SCC OnLine All 2628
Mohd. Naved v. State of U.P., (Subhash Vidyarthi, J.), 2025 SCC OnLine All 2623
Munni Devi v. Shashikala Pandey, (Neeraj Tiwari, J.), 2025 SCC OnLine All 2629

Nafees Ahmad v. Union of India, (Arindam Sinha and Avnish Saxena, JJ.), 2025 SCC OnLine All
2644

Pushpa Deviv. State of U.P., (Samit Gopal, J.), 2025 SCC OnLine All 2617

Rahees Pal Singh v. State of U.P., (Manish Kumar Nigam, J.), 2025 SCC OnLine All 2641
Rahul Dubey v. State of U.P., (Subhash Vidyarthi, J.), 2025 SCC OnLine All 2622

Reena v. State of U.P., (Karunesh Singh Pawar, J.), 2025 SCC OnLine All 2634

Ruchi Srivastava v. State of U.P., (Karunesh Singh Pawar, J.), 2025 SCC OnLine All 2630
Sarvan v. State of U.P., (Subhash Vidyarthi, J.), 2025 SCC OnLine All 2625

Sarvesh Kumar Singh v. State of U.P., (Karunesh Singh Pawar, J.), 2025 SCC OnLine All 2636
Sataroopa Devi v. State of U.P., (Karunesh Singh Pawar, J.), 2025 SCC OnLine All 2631
Shakeel Ahmad v. State of U.P., (Subhash Vidyarthi, J.), 2025 SCC OnLine All 2618
Shivam Verma v. State of U.P., (Subhash Vidyarthi, J.), 2025 SCC OnLine All 2624
Surendra Singh v. State of U.P., (Manish Kumar Nigam, J.), 2025 SCC OnLine All 2643
Sushil Kumar v. State of U.P., (Manish Kumar Nigam, J.), 2025 SCC OnLine All 2642

Umesh Chandra Shukla v. State of U.P., (Saurabh Shyam Shamshery, J.), 2025 SCC OnLine All
2638

Usha Singh v. State of U.P., (Subhash Vidyarthi, J.), 2025 SCC OnLine All 2627
Yashoda Devi v. State of U.P., (Saurabh Shyam Shamshery, J.), 2025 SCC OnLine All 2640

Andhra Pradesh High Court [16]

Athmuri Venkateswara Rao v. Atmakuri Pramodini Devi, (Ravi Nath Tilhari, J.), 2025 SCC OnLine
AP 1498

Chittibotla Bhardwaja Sarma v. Commr., (K. Manmadha Rao, J.), 2025 SCC OnLine AP 1508

Dharmateja Bar & Restaurant v. Nathani Bhupathi Rao, (R. Raghunandan Rao and Harinath N., JJ.),
2025 SCC OnLine AP 1497

Gorintla Chandra Sekhara Rao v. State of A.P., (Subba Reddy Satti, J.), 2025 SCC OnLine AP 1506
Guntupalli HGK Murthy v. State of A.P., (K. Manmadha Rao, J.), 2025 SCC OnLine AP 1507

Inox AIR Products Ltd. v. State of A.P., (Tarlada Rajasekhar Rao, J.), 2024 SCC OnLine AP 5822
Kessireddy Rajasekhar Reddy v. State of A.P., (Harinath N., J.), 2025 SCC OnLine AP 1502

Kuchipudi Rama Rao v. Kalagara China Kondaiah, (K. Manmadha Rao, J.), 2025 SCC OnLine AP
1500

N. Hamsa v. M. Rajasekhar, (A. Hari Haranadha Sarma, J.), 2025 SCC OnLine AP 1505

National INS. COM. Ltd. v. G Pichamma, (A. Hari Haranadha Sarma, J.), 2025 SCC OnLine AP
1504
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Pillela Kameswara Rao v. Atmakuru Vijaya Lakshmi, (K. Sreenivasa Reddy, J.), 2025 SCC OnLine
AP 1499

Remington Realty (P) Ltd. v. Uma Estates & Projects (P) Ltd., (B Krishna Mohan and A. Hari
Haranadha Sarma, JJ.), 2025 SCC OnLine AP 1501

Sukavasi Sreenivasa Rao v. State of A.P., (Harinath N., J.), 2025 SCC OnLine AP 1503

T.K. Narayana Murthy v. Harigopal, (Ravi Nath Tilhari and Challa Gunaranjan, JJ.), 2025 SCC
OnLine AP 1496

Vilamandiparthi Vagdevi v. State of A.P., (K. Manmadha Rao, J.), 2025 SCC OnLine AP 1509

Bombay High Court [83]

A & A Hotels (P) Ltd. v. State of Goa, (Bharati Dangre and Nivedita P. Mehta, JJ.), 2025 SCC OnLine
Bom 1496

Abhay Arun Daithankar v. Mousami, (Y.G. Khobragade, J.), 2025 SCC OnLine Bom 1450

Adolfo Carvalho v. Urban Development, (Bharati Dangre and Nivedita P. Mehta, JJ.), 2025 SCC
OnLine Bom 1510

Ajay v. Milind, (S.G. Chapalgaonkar, J.), 2025 SCC OnLine Bom 1432

Amar v. State of Maharashtra, (Nitin B. Suryawanshi and Pravin S. Patil, JJ.), 2025 SCC OnLine
Bom 1441

Anil Prabhakar Shambhoo Naik v. Collector, (Bharati Dangre and Nivedita P. Mehta, JJ.), 2025 SCC
OnLine Bom 1489

Ashish Deorao Chandekar v. Mormugao Port Authority, (A.S. Chandurkar and Nivedita P. Mehta,
JJ.), 2025 SCC OnLine Bom 1485

Au Small Finance Bank Ltd. v. State of Maharashtra, (Anil S. Kilor, J.), 2025 SCC OnLine Bom
1455

Bhagwati Signature v. City & Industrial Development Corpn. of Maharashtra Ltd., (Alok Aradhe,
C.J. and M.S. Karnik, J.), 2025 SCC OnLine Bom 1473

Bhausaheb Bhujangrao Pawar v. State of Maharashtra, (Devendra Kumar Upadhyaya, C.J. and G.S.
Kulkarni and Firdosh P. Pooniwalla, JJ.), 2024 SCC OnLine Bom 3989

Bholashankar Ramsuresh Dubey v. Dinesh Narayan Tiwari, (N.J. Jamadar, J.), 2025 SCC OnLine
Bom 1478

Chaitali Yogesh Daf v. State of Maharashtra, (Nitin B. Suryawanshi and Pravin S. Patil, JJ.), 2025
SCC OnLine Bom 1443

Dada Kondiba Misal v. State of Maharashtra, (Manjusha Deshpande, J.), 2025 SCC OnLine Bom
1491

Damdu Baban Rathod v. State of Maharashtra, (Rohit W. Joshi, J.), 2025 SCC OnLine Bom 1460

Dattatray Laxman Desai v. Collector, (Ravindra V. Ghuge, Sandeep V. Marne and Ashwin D. Bhobe,
JJ.), 2025 SCC OnLine Bom 1504

Daulat Natthuji Tupat v. Talathi, (M.S. Jawalkar, J.), 2025 SCC OnLine Bom 1487
Dhanraj v. Richard Jagmohandas Madhok, (Rohit W. Joshi, J.), 2025 SCC OnLine Bom 1468

Dinesh Bhimrao Thorat v. Ashish Shridhar Deshmukh, (Rohit W. Joshi, J.), 2025 SCC OnLine Bom
1464

Emiliano Fernandes v. State of Goa, (Bharati Dangre and Nivedita P. Mehta, JJ.), 2025 SCC OnLine
Bom 1506
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ESI Corpn. v. State of Maharashtra, (Nitin W. Sambre and Vrushali V. Joshi, JJ.), 2025 SCC
OnLine Bom 1490

Eurico Mascarenhas v. State of Goa, (Bharati Dangre and Nivedita P. Mehta, JJ.), 2025 SCC OnLine
Bom 1499

Executive Engineer v. Nagorao, (Rohit W. Joshi, J.), 2025 SCC OnLine Bom 1459
Fizah Mahmood v. Maheed Xec, (Valmiki Menezes, J.), 2025 SCC OnLine Bom 1469

Gaurav v. Nagpur Improvement Trust, (Avinash G. Gharote and Abhay J. Mantri, JJ.), 2025 SCC
OnLine Bom 1503

Ifthekar v. State of Maharashtra, (Anil S. Kiloer, J.), 2025 SCC OnLine Bom 1453

Jalgaon Janta Sahakari Bank Ltd. v. CST, (G.S. Kulkarni, M.S. Karnik and N.J. Jamadar, JJ.), 2024
SCC OnLine Bom 3990

Javed Sharfoddin Mulla v. DM, Latur, (Vibha Kankanwadi and Manjusha Deshpande, JJ.), 2025
SCC OnLine Bom 1452

Kailas v. Indubai, (S.G. Chapalgaonkar, J.), 2025 SCC OnLine Bom 1472

Kalabai v. State of Maharashtra, (Nitin B. Suryawanshi and Pravin S. Patil, JJ.), 2025 SCC OnLine
Bom 1447

Kaushik Rameshchandra Thakkar v. State of Maharashtra, (Ravindra V. Ghuge and Ashwin D.
Bhobe, 1J.), 2025 SCC OnLine Bom 1493

Kaycee Corpn. v. Suresh Ramchand Mehta, (N.J. Jamadar, J.), 2025 SCC OnLine Bom 1431

Kondiram Manjabapu Guldagad v. State of Maharashtra, (Y.G. Khobragade, J.), 2025 SCC OnLine
Bom 1449

Krishnarao v. Executive Engineer, (Rohit W. Joshi, J.), 2025 SCC OnLine Bom 1461
Lalasaheb v. State of Maharashtra, (Abhay S. Waghwase, J.), 2025 SCC OnLine Bom 1440

Maharashtra Public Service Commission v. Pooja Babasaheb Jadhav, (R.G. Avachat and
Sandipkumar C. More, JJ.), 2025 SCC OnLine Bom 1492

Maheshwari Shanmugam Pillay v. Union of India, (Ravindra V. Ghuge and Ashwin D. Bhobe, JJ.),
2025 SCC OnLine Bom 1494

Mangala Balkrushna Uike v. Commr., (MLS. Jawalkar, J.), 2025 SCC OnLine Bom 1481
Meenatai v. Collector, (M.S. Jawalkar, J.), 2025 SCC OnLine Bom 1505

Mirajgaon Nagari Sahakari v. Ramesh Baban Kolhe, (Sandipkumar C. More, J.), 2025 SCC OnLine
Bom 1438

Mukesh Siddharth Gavai v. State of Maharashtra, (Nitin W. Sambre and Vrushali V. Joshi, JJ.),
2025 SCC OnLine Bom 1451

Mukul Madhav Foundation v. State of Maharashtra, (A.S. Chandurkar and M.M. Sathaye, JJ.), 2025
SCC OnLine Bom 1501

Nagar Parishad v. State of Maharashtra, (Rohit W. Joshi, J.), 2025 SCC OnLine Bom 1467

Narayan v. State of Maharashtra, (Vibha Kankanwadi and Rohit W. Joshi, JJ.), 2025 SCC OnLine
Bom 1446

Navi Mumbai Municipal Corpn. v. Union of India, (Alok Aradhe, C.J. and M.S. Karnik, J.), 2025
SCC OnLine Bom 1476

Nilesh Kiran Sawant v. State of Goa, (Bharati Dangre and Nivedita P. Mehta, JJ.), 2025 SCC OnLine
Bom 1508
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